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Hon'kle Mr, P.,M. Joshi ee Judicial Member,

6/104"'86

The applicant originally appointed adhoc as a.gg.Clerk
was transferred from Gondal to Bhavnagar in the same

poldtion and on his refusal to move to Bhavnagar, he

accepted reversion as a clerk for one year, Within
this period, on l$.£¥.'8€, his junior was promoted

as a r clerk. This order has been challenged

by him on the ground of its having been passed malafiégb
to favour his junior and that his reversion was

contrived only for promotion of his junior. After hearing
the learned advocate for the applicant, we are not
satisfied that the application discloses circumstances
showing malafide or any contrivance for promotion of

his junior. At this stage, the learned advocate for the
applicant wishes to withdraw the application. Request
granted. The application stands dismissed as withdrawn.
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